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Time and again asking for adjournment on this ground is vehemently

objected by the Learned Representative of the Petitioner.

ln the light of the observations in the past dated 08.04.2015, the

Respondent is therefore granted last chance to submit the Report

otherwise, the matter shall be proceeded on merits and the evidences on

record.

Adjourned to 19.04.2017 for final hearing.

M.K. SHRAWAT.
MEMBER (JUDTCTAL)
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